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MESSAGE FROM THE LOK SABHA

The Multimodal Transportation of
Goods Bill, 1992

SECRETARY-GENERAL: Sir, 1
have to report to the House the fol-
lowing message received from the
Lok Sabha signed by the Secretary-
General ot the Lok Sabha:

“T am directed to inform vou
thet Lok Sabha, at its sitting held
on Thursday, 25th February, 593,
adcpted the following mation in re-
gard to the Multimodal Transporta-
lion of Goods Bill, 1992, which was
passed by Rajya Sabha cn the 22nd
December, 1992 and laid on the
Tablc of Lok Sabha on the = 23rd
Decermnber, 1992: —
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‘Tl:at this House recommends to
Rajya Sabha that Rajya Sabha
do agree tg leave being granted by
this House to withdraw the Multi-
modal Transportation of Goods
Bill, 1992 which was passed by
the Rajya Sabha on the 22nd De-
cember, 1992 and laid on the
Table of this House on the 23rd
December, 1992 "

THE ELECTROPATHY SYSTEM OF
MEDICINE (RECOGNITION) BILL,
1991—Contd.
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THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY); My. Minister,
lhis Bill wil lcontinue up to 5.05 p.m.
because five mitiutes have been taken
for Papers Laid on the Table of the
House.

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): Mr. Vice-Chairman,
Sir, I appreciate very much the persis-
tent tenacity of the people who aré
propagating this system of madicine in
this countyv. Now, let me take up
the Statement of Objects and Reasons
n¢ thig Bill. Before 1 deal with the
clauses of the Bill, I would like to
tell you what the object of the Bill
is. The object of the Bill Says—
1 do not want to go into the
cntire  details  of the State-
ment of Objects and Reasons. They
have spoken ahout the efficacy of the
medicine.  To that extent this Bill
will have no side-effect.  The medi-
cdines are prepared with the essence
of herbs and plants and this system
ig, according to the Bill, known a8
clectropathy  system and taught by
the N.E.H.M. of India, New Delhi,
{hrough a number of electropathic

institutions.

If we gp into the very history of
these institutions, first of all, the sys-

tem itself is not Tecognised. Its
efficacy or otherwise has not been
established.) The  various institu-
tions ave run under different nomen-
clatures.
their degrees ave different and their
teachers are different. If T can inform

Their names are different,

the House, there is ng teacher who is
fully trained or fully qualified in this
system itself. These teachers belong
to the Tndian system of medicine or
moderm medicine or  homoeopathy.
These are the teachers who are

teaching the students,
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Look at the degrees. The degrees
zre not at all uniiform. Without any
tear of contradiction, I must say that
{here ‘is no- uniformity in the teaching
stsell.

PROF. SAURIN BHATTACHAR-
YA: Unity indiversity! Our country
hoasts of unity in diversity. It s
a part thereof.

"SHR1 B. SHANKARANAND: 1
agree with you. But there is no
enity in the system itself, leave alone
the diversity. 5.00 p.m. Now I do not

want to criticise the people
who are Tunning these colle-
ges, but they should know
that they are opening such

collepes and producing such practi-
tioners of medicine which is not
known, which is said to be a 1w
one, even aceording to the person who
has established these ;rstitutioos.

‘May I say Mr, Chairman, a word
about 1he svetem itserf? My friend.
Ahluwaliaji, referred to a committee
pstablished in 1988 For the informa-
tion of the Member and also the
Houze, may 1 say that this committee
submitted its report in  December,
19907 What were its recommenda-
tions? There was no unanimity on
the nomenclature of the degree awar-
ded by various mstitutions. The
teachers in many such institutions are
qualified Homoeopaths or pracitioners
of Ayurveda. In some institutions
the teachers of modern system of me-
dicines are employed on a part-time
hasis. The committee further ob-
served that the principles of electro
homoeopathy do not lend themselves
to scientific analysis. The materia
medica i5 limited, © pharmacopocia
does not exist, and there arc no docu-
ments on clinieal tyialg of drugs. Su,
in this system electro homoeopathic
remedies cannot be accepted as effce-
tive remedies for human ailments.

‘'SHRI §. S, AHLUWALIA: There
s mo pharmacopoeia for Ayurveda
also.
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SHRI B. SHANKARANANDA: 1
will come to that. You cannot compare
one part of the medicine in ong sys-
tem with the whole of another. That
is not fair.

The hon. Member is a very well-
read person in this regard because
he comes from Bihar where a lot of
herbs are grown and wasted.

. SHRI S. S. AHLUWALIA: No, no,
it iz not a herbal medicine actually.

SHRI B. SHANKARANAND: Ayur-
veda has grown in this country since
t.housands of years. Charaka Samhiti
is g pharmacopoeia in itself, it is
wcll established. Is there anybody in
this country who wants to challenge
Charaka Samhita? No. But, there is
no Charaka Samhita in Electropathy.
What can I do? You are speaking of
a medicine, a system whose medi-
cines are sgold in foreign markets.

This committee submitted its report.
In the meantime a Bill was introduc-
ed in the Lok Sabh- in 1991 by the
hon. Member sitting gn that side. He
himself was a Member of the Lok
Sabha at that time. That Bill was
discussed. The then Deputy Minister
{or Health said that that would be
considered. In spite of it, the Bili
could not get through in Parliaraent.
He mode a certain promise saying
that that would be considered The
people interested in this system of
medicine went to the court. Thev
aot a stay order... (Interruptions)

SHRI SATYA PRAKASH MALA-

VIVA- An experts’ committee was
also appointed.
SHRI B. SHANKARANAND: Yes.

1 am coming to that. According to
the direction of the Deputy Minister
21 cxperts’ committee was appoint-
od. Do vou know what report the
cxperts’ committee gave? T 1 may
point out, four terms of reference
were given to the experts’ commit-
toe. The experts’ commtitee consist-
ed of the Additional DirectoriGene-
ral of Medicines. the  Secretarv,
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NEHM of India, the Advisor (Health)
the Director, CCRH, and the Directot
CDRI, Lucknow. There were four
terms of reference; Whether the ele-
ctro.homocopathy system is a well-
established system; (2) Whether it is
a prevclant system and it has g wide-
spread network of practitioners, who
are practising in this system of medi-
cine; (3) whether sufficient literature
i3 available; and (4) whether it can
be taught in a recognised institution
tn produce doetors in this system of
medicine,

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Mr. Minister,
you c¢-n continue on the next Pri-
vate Members' day.

SHRI B. SHANKARANAND: If I
am given len minutes, T will Anish
it.

SHR} SATYA PRAKASH MALA-
VIVA: Private Members’ time is over.
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THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): If the House
agrees, I can extend the time for ten
minutes for the Minister to complete.

ot wer fag tww © AETEA G1RA,
A AT E, ZITEUIAR 7 A ThRe

THE VICE-CHAIRMAN (SHRI
NARAYANASAMY): Mr, Minister,
after you the Member alsg has to
reply. Therefore, it will go over for
znother day. You can reply on the
next Private Members’' day.

Now,. the House stands adjourned
till 6.30 p.m.. Saturday, 27th Febhru-
ary, 1993,

i

The House then adjourned
at seven minutes past five of
the clock till thirty minutes
past six of the clock on Sa-
turday. the 27th  February,
1993,



